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To,

‘ 11 ].2006
o] Shri D.M. Kulkarni, counsel for the
‘ petitioner. :
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None for the cbhtemnors. ..........
He'a‘rd learned counsel for thes petitioner.

On 18.4.2006 the contemnors were gxaxkad
directsd to file an affidavit within 4 weeks.
{iThe case was taken up today, neither contemnor
No.1, Major Manu Kant, Garrison Engineer T
;,(North) Mhow filed the reply as directed by L
}'the Tribunal nor comhsel for the contemnors |
“f appeardd in the court, Since the order of the
f ‘Trivunal has not been comﬁhed. Accordingly we
direct the contemnor No.1, Major Manu Kant,

o _',Ng?rrisonfEngineer(North) Mhow to appear in 1\
3 5 ,‘i.v r-‘.\\
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R / List the matter for orders in the next
circuit court sitting to be held Indore. ‘~
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